GOVERNMENT OF INDIA
MINISTRY OF MINES
LOK SABHA
UNSTARRED QUESTION NO. 850
ANSWERED ON 07.02.2024

PMKKKY

+850. SHRI BHAGIRATH CHOUDHARY::
Will the Minister of MINES be pleased to state:

(@) the procedure for selection under the Pradhan Mantri Khanij Kshetra Kalyan Yojana
(PMKKKY) for the development of rural areas in the country;

(b) whether any criteria has been laid down for the said scheme and if so, the details thereof;

(c) the names of the States where people in the mining affected areas were benefitted by
undertaking works for their welfare since the launch of the said scheme till December 2023
and the details thereof, State and year-wise;

(d) the details of the various works accomplished so far in the rural areas benefitted under the
said scheme in Rajasthan from 2019-20 to 2023-24, district, year and amount-wise; and

(e) the various developmental works undertaken and the amount sanctioned for them along
with the works completed under the said scheme in Ajmer Parliamentary Constituency under
the Zila Khanij Foundation during the last four years and the details thereof, year and Block-
wise?

ANSWER

THE MINISTER OF MINES, COAL AND PARLIAMENTARY AFFAIRS
(SHRI PRALHAD JOSHI)

(@) to (c): Through the amendment in Mines & Minerals (Development & Regulation)
(MMDR) Act, in 2015, Government of India has made provision for establishment of District
Mineral Foundation in all the districts affected by mining for taking up development and
welfare projects/programs exclusively in mining affected areas. In 2015, Central Government
circulated Pradhan Mantri Khanij Kshetra Kalyan Yojana (PMKKKY) guidelines and further
vide order dated 15.01.2024 Central Government revised the PMKKKY guidelines with
directions to State Governments to incorporate the same into the DMF rules framed by them.
The guidelines duly prescribe the identification of affected areas to be covered under the
scheme, and affected areas that may encompass rural areas are identified by respective DMFs
in such manner as may be prescribed by the State Government in the State DMF rules. State
and year-wise details of works implemented under PMKKKY is provided at Annexure I.

(d) & (e): As per the information received from State Government of Rajasthan, details of
work implemented under PMKKKY in Rajasthan from 2019-20 to 2023-24, district, year and
amount-wise; and works completed and amount spent in various districts of Rajasthan
including that of Ajmer district during the last four years is provided at Annexure II.
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Annexure-1 referred to in reply to part (c) of Unstarred Question No — 850

2019-2020 2020 to 2021 2021 to 2022
Collection Amount AmountCollection Amount AmountCOIIection Amount [Amount
S.No[States - IAllocated| Spent [ Allocated| Spent |, Allocated| Spent
inCr . X inCr . . inCr . )
inCr. |inCr. inCr. |inCr. inCr. |inCr.
lAndhra
1 254,98 | 169.21 | 39.95 | 263.86 | 287.69 |206.84 | 278.55 | 321.03 | 103.55
Pradesh
2 [Chhattisgarh| 1374.55 | 576.45 | 777.58 | 1456.18 | 1883.59 [1191.83| 2199.52 | 1938.35 |1504.08
3 |Goa 4.30 4.16 3.06 27.49 39.18 | 40.05 6.70 24.43 2.15
4 |Gujarat 164.99 | 212.70 | 106.44 | 192.01 | 313.73 | 88.74 | 230.57 | 180.26 | 92.91
5 WPharkhand | 1492.51 | 1193.91 [1533.88] 1038.38 | 128.75 | 310.73 | 1768.32 | 535.01 [1214.31
6 |Karnataka 492,36 | 1259.11296.11 | 556.80 | 1725.85[520.18 | 825.15 86.30 |463.53
7 |Maharashtra] 606.38 | 401.96 | 319.68 | 517.46 | 331.70 | 331.34 | 648.64 | 611.52 | 429.15
8 mggzgﬁ 795.69 | 511.54 | 751.84| 821.22 | 230.71 | 322.39 | 1009.86 | 339.55 | 650.37
9 |Odisha 3079.28 | 2116.17 |2064.46| 2528.59 | 3853.90 [2639.34| 5393.97 | 3521.22 |2968.91

10 |Rajasthan 1050.42 | 245.35 | 323.72 | 1055.75 | 1718.40 |1244.56] 1320.00 | 823.44 |284.96
11 |Tamil Nadu | 195.05 | 57.57 |[243.03 | 153.42 | 279.48 |223.68 | 174.27 8.27 |101.62
12 [Telangana | 389.07 | 1467.97 [ 559.69 [ 209.84 | 1577.62 [ 979.82 | 314.45 | 568.41 |591.58

13 |Assam 1635 | 1831 | 502 | 603 | 1372 | 1509 | 567 9.08 | 23.10

14 [Bihar 2423 | 000 | 000 | 1627 | 1300 | 038 | 9.10 877 | 562

15 [Himachal a0 090 | 9026 | 740 | 4097 | 277 | 000 | 4583 | 3580 | 26.20
Pradesh

16 [ammu & 6.52 668 | 271 | 281 546 | 555 | 896 694 | 588
Kashmir

17 |Meghalaya | 16.55 0.00 0.00 16.20 13.68 7.68 6.40 0.00 0.00
18 |Uttarakhand| 42.09 8.52 0.03 68.92 17.28 0.21 84.38 9.95 14.02

19 grt;?jrezsh 256.35 | 129.32 | 88.07 | 225.30 | 148.67 |144.59 | 247.27 | 214.14 | 129.27
\West
20 Bengal 22.00 1.00 1.88 18.61 1784 | 13.34 21.42 5.03 4.09

Total 10321.78 | 8390.19 |7124.55| 9216.11 (12603.118286.34| 14599.03 | 9247.50 [8615.39




Annexure-1 referred to in reply to part (c) of Unstarred Question No — 850

2022 to 23 Mar 2023 to Dec 23
.. Amount . Amount
S.No [States Collegt;on N1 Allocated in Sp;?a\l:loiﬁnér. C()i|:]eg:t;0n Allocated in Spgrrwqoiﬂn(t:r.
Cr. Cr.

1 |Andhra Pradesh| — 12.17 25.17 11.07 404.25 249.86 183.24
2 |Chhattisgarh 2037.78 2938.01 206056 | 141526 | 180361 | 1239.20
3 |Goa 0.00 0.15 6.64 17.47 4.96 0.33
4 |Gujarat 240.83 334.01 154.89 153.02 163.43 96.28
5 |iharkhand 3525.73 1154.35 883.94 13317 | 255473 | 896.06
6 |Karnataka 693.29 177.24 464.89 583.75 109.18 290.86
7 |Maharashtra 1097.19 287.33 386.79 819.01 40.99 108.34
8 F'\,’::gzgﬁ 1116.36 104.83 104.41 843.76 | 2055.77 | 314.20
9 |odisha 411255 4821.48 372810 | 340652 | 279469 | 2281.29
10 |Rajasthan 1619.59 2864.15 1003.05 | 116625 | 143542 | 738.66
11 [Tamil Nadu 188.36 137.26 50.38 168.38 26.04 122.19
12 [Telangana 210.81 569.32 700.10 199.50 827.83 403.56
13 |Assam 14.59 19.19 22,53 14.13 5.00 12.62
14 |Bihar 18.58 0.00 5.56 13.73 39.67 28.22
15 E';;‘jzgﬂa' 42.40 4157 13.46 36.81 32.29 11.81
16 ff:;mf‘ 10.88 6.09 2.95 13.71 5.72 2.72
17 |Meghalaya 6.60 0.00 0.00 9.63 0.00 0.00
18 |Uttarakhand 85.95 103.57 91.50 57.78 39.13 4273
19 |Uttar Pradesh 225.37 298.76 157.56 252.02 110.97 108.88
20 |West Bengal 38.16 7.70 8.54 22.78 11.88 9.25

Total 15297.18 | 13890.16 | 985692 | 9730.93 | 12311.17 | 6890.44




Annexure-11 referred to in reply to part (d) & (e) of Unstarred Question No — 850

FY 2019-20 2020-21 2021-22 2022-23 *2023-24
Amount Amount Amount Amount Amount
SNo.| District Dlvg'rlg Spegrt)(in \’:‘Vgﬂ?: Sp(g]rt)(in \Ijlvg'n?: Sptz:nrt)(in vag.rl?; Sp?rt)(in yvcc))'rlgsf SpeCnrt)(in
1 Rajsamand 215 24.53 669 306.34 515 287.82 449 247.61 545 16.65
2 Udaipur 0 0.04 1 129.21 91 17.19 151 19.13 366 0.04
3 Dungarpur 2 0.04 5 0.78 4 0.55 5 0.15 3 0.16
4 Banswara 1 0.04 49 4.53 67 6.20 60 14.09 16 191
5 Pratapgarh 1 0.02 4 0.12 38 1.74 35 3.00 0 0.00
6 Kota 113 2.71 32 12.38 71 5.28 52 6.75 28 5.30
7 Bundi 120 5.48 31 4.99 168 4.85 54 10.65 56 2.19
8 Jhalawar 1 0.26 1.04 15 0.68 5 0.38 0 0.00
9 Baran 7 0.07 0 0.00 20 0.45 16 0.53 1 0.03
10 Bikaner 20 0.37 35 8.22 98 4.86 103 15.94 117 5.58
11 Churu 1.32 12 0.98 26 181 47 12.11 4 0.53
12 [ Sri Gangapur 0.00 7 0.08 12 1.77 9 0.69 0 0.00
13 [Hanumangarh 0.00 43 2.89 63 3.66 38 2.76 50 0.04
14 Jaisalmer 31 0.64 20 12.06 0 0.00 0 0.00 0 0.00
15 Ajmer 569 38.65 227 44.03 73 42.22 65 166.95 261 49.56
16 Nagour 2 0.05 29 23.21 2 9.17 2 3.57 66 32.80
17 Bhilwara 965 104.55 130 406.94 323 73.00 334 118.73 589 311.60
18 | Chittorgarh 11 7.07 25 48.64 220 34.49 218 15.40 387 81.92
19 Jaipur 168 3.85 149 23.38 105 2.90 491 453 86 19.11
20 Sikar 9 0.28 8 141 10 1.58 0 2.73 1 1.33
21 Alwar 65 144 30 3.32 1.79 92 16.85 11 1.70
22 Dausa 0.00 1 0.24 0.00 30 2.36 13 0.00
23 Jhunjhunu 0.32 12 5.24 2.61 104 17.83 0 0.00
24 Tonk 0.08 10 3.16 41 1.40 90 231 81 4.73
25 Jodhpur 757 15.00 366 9.56 4 2.23 0.51 0 0.10
26 Paali 160 31.95 174 71.35 85 23.05 9 4.48 221 88.82
27 Sirohi 0 0.02 37 44,01 33 24.20 11 11.43 44 17.02
28 Badmer 0 4.70 0 16.64 449 29.45 25 11.73 4 1.20
29 Jalore 18 0.45 8 0.25 14 2.42 15 153 11 1.32
30 Bharatpur 0 0.00 0 13.49 0 0.00 12 7.33 0.00
31 Dhaulpur 4 0.56 0 1.67 0.14 0 0.00 0 0.00
32 Karauli 0 1.55 0 2.13 0 0.00 100 291 84 2.52
33 Msa%"r‘]’g;ur 0 0.00 0 1.36 17 0.47 22 0.55 1 0.00

*Data of 2023-2024 is upto October 2023
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